
IN THE CENTRAL ADMINISTRATIVE TRIBUNAIL 	HYDERASAD BENCH 

AT HYDERABAD 

O.A. 24 7/ 92. 	 Ot. of Decision : 25.11.94. 

G.V. Satyanarayana Murthy 

Vs 

The Chief Commissioner 
of Income Tax, A.P., 
Aayakar Bhavan, 
Basheerbagh, Hyderabad. 

The Comissioner of 
Income tax, 
Andhra Pradesh—!, 
Aayakar Bhavan, 
Hyderabad. 

The Dy. Commissioner 
of Income Tax, 
Vijayat,jacja Range, 
Central Reenue E3uldg. 
Bandar Road, \1ijayaiiada. 

Applicant. 

.. Respondents. 

Counsel for the Applicant 

Counsel for the Respondents 

Mr. T.P.U. 5ubba Rayudu for 
Mr. G.V.R.S.Varaprasada Rao 

Mr. M.V.Ramana, Addi. liSt. 
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CORAM: 

THE HDN'BLE SHRI A.V. HARIDASAN 	MEMBER (JUDL.) 

ThE HDN'BLE SHRI A.B. rIORTHI : MEMBER (ADMN.) 

. .2 
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OA 247/92. 	 Ut. of Order:25-11-1994•  

(Order passed by Hon'ble Shri R.U.Haridasa,-j, Member (3) ). 

* 	* 	* 

Shri N.U.Ramana, learned counsel for the Respondents 

present and heard. Shri T.P.\J.Subba Rayudu, as proxy counsel 

for the counsel for the applicant stated that he has been instruc-

ted by the counsel for the applicant to say that the applicant is 

withdrawing the application. The application is therefore 

dismissed as withdrawn leaving the parties to bear their own 

Costs. 

tDRT 
Member 	

Member (j) 

Ut. 25th Nov. 1994. 
Dictated in Open Court. 

avl/ 

Copy to: 

,17 ,L11/liu,  
-. 

DEPUTY REGISTRPtR(3) 

The Chief Commi35joner of Income Tax, 

A.P.Ayakar Shaven, Basheerbagh, Hyderabad. 
The Cthmmjssjoner of Income Tax, hndhra Pradesh - I, 
gayakar Ijhatjan, Hyderabad. 
The uy Commsthjoner. of Income Tax, Uijayawadd Range, 
CentralR9 venue Building, Bander Road, \/ijayawda. 
One copy to Mr.G.\!.R.S.uarapragada Rao, Advocate, CAT,Hyderad. 

One copy to N.U.Ramana, hddl.CGSC,CAT, Hyderabad. 

One copy to Library,CT,Hyderabad. 
One spare copy. 
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